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BEFORE THE REG STRAR M K HANJURA

Petition(s) for Speci al Leave to Appeal (O No(s) .

33413- 33415/ 2014

DI NA NATH ALI AS DEEN DAYAL Petitioner(s)
VERSUS

THAKUR BAL GOPAL JEE MAHARAJ AND BHAGMATI AND ORS Respondent ( s)

(with appln. (s) for c/delay in filing SLP and office report)

Date : 16/01/2015 These petitions were called on for hearing today.

For Petitioner(s)
M. Mhit D. Ram Adv.

For Respondent (s)

UPON hearing the counsel the Court nmade the follow ng
ORDER

The | earned counsel for the petitioner shall within a period
of two weeks file the conplete sets of the spare copies of the SLP
whereafter notice shall be issued to the respondents w th utnost
di spatch. In default of conpliance, appropriate orders shall follow
on the next date.
Li st agai n on 25.03.2015.

(M K HANJURA)
Regi strar
PS
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